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(a) Planned release and husb&ndi.og of 
irrigation water in the canals to cnanre 
growing of Community Nurseries and avai-
labiHty of water during lhe crucial ~tageg 

I..,;: • 

of the growth of Kharif crops, (b) availa-
bility of diesel and electricity for irrigation 
purposes during the growth of nursery 
seedlings and during the crucial stages of 
c rop growt..li, (c) a massive programme of 
comnrn1ity nu~erie" in irrigated Jand so 
that paddy seedlings arc available to 
farmers in unirrigated areas with the on-
set of monsoon. (d) supply of seeds and a 
contingency plan for ensuring availability 
of seeds of alternative crops in case the 
first crop fails and alternative crop is to 
be taJ..en up for midseason adjustments, (c) 
discouraging farmers from raising paddy 
in the upland areas where rain:faU is not 
assured, (f) availability of credit and con, 
version of short-term loans into-meclium-
term loans in case of drought, (g) a mas-
sive campaign to repair the State tubewclla, 
canals, distribution outlets, etc. and bring 
them into operation, (h) the Ministriea of 
Energy, and Petroleum, Chemicals and 
Fertilisers have been impressed up ., 
augment the supply of electricity and dieaol 
for running of tubewells and pumpseta. 
particularly in Punjab, Haryana and U .P.1 

and (i) Central Teams consisting of officen 
of the Department of Agr iculture and Co-
opcrat ion, Central Water Commission ~nd 
Rural ETectrificatfon visited the selected 
districts in the States of Punjab, Haryana, 
Rajasthan, U.P., Bihar, West Bengal 
Orissa, Madhya Pradesh, Maharashtra nn.d 
Gujarat to assess the si:uation and auggoet 
remedial meal)urea. 

Jla.rnanka's R&.::ommeodatlos re-Proair.-
ment price of paddy 

1246. SHRI X. MALLANNA: Will the 
Minister of AGRICULTURE be plea-
to state: 

(a) whether it is a fact that Ifamatak• 
Government have recommended Rs. 1'4S 
per quintal as procurement price for 
padd·, for 1982-83 marketing season; 

(b) whether Government a-re aware that 
last year also Karnataka Government had 
pa.id Rs. 10 33 bonus to farmers Ol'C'l 
and abovi iu prile of Rs. 11 S * roco•· 

mended by the ~iculturaJ P}ice; Com-
miuion; and 

( c) if so, the reactioo of Central Gov-
ernment in this regaxd? 

TIU! MINISTER OF STATE IN THE. 
MINISTRIES OF AGRICUL TORE AND 
RURAL DEVELOPMENT (SHRI ft V. 
SWAMINATHAN): (a) No, Sir. 

(b) Yu , Sir. 

(c) The Central Government has b~\'n 
advising all State Governments not to *1-
nounce support prices at levels higher than 
those fixed by the Government of Iodia. 
1 ,us policy is considered advisable in the 
overall national llltt:rt:'st. 

Swimmini Pool at Talkatora 

1247. SHRl M. K. SHEJWALKAR: 

PROF. AJIT KUMAR MEHTA: 

Will the Minister of SPORTS be plea.aed 
t4) ttate: 

(a) whether it is a fact that swimmi.na 
Pool at Talkatora waa originally construct-
od a.s indoor swimming Pool but l.atcr on 
after the major construction of the cover-
ing structure and of the covering w:is re-
moved a.oo it ha! been made an opeJt 
swimming pool involving a loss of Jam 
of rupees; 

(b) if so, why it wa, so done aod who 
• ra.p.onsible for th.is default and Joss; 

(c) is it abo a fact that even th:i1 
swimming pool is not constructed as pm 
int..!rn ::>.tional sports rcquirem~n!s a...,d it 
lla.s to be reboilt after ~everal modifications 
to re.move varioU1 defects; and 

(d) who w~ r~pomible of p.1ssing of 
this wrong design and causing loss of again 
lakhs of rupees and what action, jf any, 
had been taken in the matter? 

THE MINISTER OP .STATE OF THE 
MINISTRY OF SUPPLY AND OF THB 
DEPARTMENT OF SPORTS (SHRJ 
BUf A SINGH): (a) Originally it was 
proposed · that the Swimming Pool at 
Taltatora Gardea to be coostructed by 
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NDMC bnouid bo a_a indoor Swimmin1 
Pool. The decision to omit the roof was 
taken long before any major co·nstruction 
work for lhe roof structure had been 
tale,n in band. 

(b) The roof structure as designed was 
of a complicated nature. On getting a 
second check of the roof designed, it was 

I 

found that certain modifications in it 
would be. necessary. Looking at the com-
plicated nature of the structure and the 
modifications suggested, it was felt that it 
would not be possible to complete the 
work on t'ae covered Swimming Pool be-

·fore the start of the IX Asian Games. 
Since Swi'mming is a man<htory sport i.n 
the Asirin Game£ and the open Swimmioa 
Pool could weU meet the Asian Game• 
requirements, it was decided to have a.g 

open Swim.mi.!lg Pool. 

( c) and ( d). 1t ,is not a, fact that lh• 
Swimming Pool constructed by NDMC doec 
not meet the international 1porti roqufre-
ments. However, certain snags came to light 
which haYe beeri overcomo. NDMC which 
is tbo comtruction a:-eacy &Dd whlch ba1 
eniaged an Architect Coti6lta11t throt1p 
co.mpetition. lViU eul'IHl9o the matter at 
the &ppropri.11te time. 

~rt.ac- ef Foo••• u4 oalaer 
ce--•ditics • Llitlakii 

124K. SHRI N. K. SHBJW4..K.AR: 
Will t~e MiRister of AGRICULTURE be 
plea~e<l to stilt.te: 

(a) whether it is a fact that after the 
rainy season in the first month about one 
thousand trucks go to Laddakh for supply 
of essential commodities including food-
graiHs ·and that this year it were just 50 
trucks which cou Id go to Laddakh in that 
period resulling in a serious shortage of 
foodgrnin~ and other commodities; 

(b) if ~o, the reasons thereof and whac 
mcasur« 'one been taken t0 make up the 
shortage; Md 

/ 
L) prec:lUtions G overnment iotcnd to 

take so that this may not recur in {Uture? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (KUMARl 

KA.Ml...A JtUMARI): (a) to (c ). Informa-
tion is being collected from the State Go-
vernme.nt and will be laid on the Table of 
the Sabha as soon a~ it ia received. 

lrr!2ndon Projects Completed Ill Cb.ot. 
Nagpur 

1249. SHRI N . E. HORO: Will th• 
Minister of IRRIOA TION be pleased to 
state: 

(a) !.he names o! medium and major 
irrigation projects completed in North and 
South Chota Nagpur divisioru duri.ng th• 
period covering First Five Ye11t Plan nod 
F ifl'tl Five Year Pl',.m; and 

(b) dttails with regard to progre5.t iO far 
made in each of the medium and major 
irrigation project, during tho Sixth FiYe 
Year Plau period that have been takett oa 
hand? 

THE MlNISTIER OF JRRIOAT10N 
(SHRT Ke.DAR PANDAY): (a) atld (b). 
l'bc •ntormatioa on North and Solath 

Cllota Na.rpw" divis.iom of Biber ar• ,inn 
ia Stato.mcntit f «.nd U. Laid 01 tbe Table 
of the: floUM. r P/'41euf in Ullr•r_v. See 
No. LT-547,/tl) 

~f.it·err1't if '1~;,r,, f~· 111rr~ ~ fi.(ijt.-.· 
~it-l)f.,'lli(t 

1150. .1 1fP10 fey ~~·'{~' : 
cflf T f..,·411flr ~h: W<ifo'it ITT ~ iIB'R' ~ 
rn ~: 

«(tq~ ~i4 Heir fif qfar ~ ftiqfo' 
'filT ( tit tftoq ;m:t~ fb1) : 
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